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" the aumz of funds for houllna and num
. ;cmtm Dol :

(b) if m, the mnin fmurel theteo!

' (c) wimher Government intend to
. 'dmss m pmem policy with mzard to this

(d) mher pwblams d’ismmed and deci-
: non arrived 8t ‘!

: 'I'HE MINISTER OF STATE IN THB
"MINISTRY OF WORKS AND HOUSING
- (SHRI I, K, GUJRAL) : (a) and (b). The
Conference -of Ministers of Housing and
Urban Devolopment heid at New Delhi, in
November, 1971, recognised and accepted
the .rieed for aceordins higher priority to
housing and urban development in tke
national scheme of planning. It also con-
sidered various other issues aimed at
sccolerating housing and urban develop-
ment in the country,

"Ac) and (d). A copy of the recommen-
dations is  availabie in the Parliament
Library. The recommendations are now
being processed in consultation, wherever
necessary, with the State Governments etc,

. Scheme to _Sbl'vc Probiem of Growing

1994, SHRI M K.ALYANA
SUNDARAM
SHRI C JANARDHANAN

Y Wit the vaster of WORKS AND
HOUSiNG be pleased to sma : '

. (a) ' -whether there is any scheme before
the Government
,growins slums in India; and

; (b) if 50, main features thereof 7

- 'l'HE ‘MINISTER OF STATE IN THE
. MINXSTRY ‘OF WORKS AND HOUSING
(SHR1 1X. GUIRAL). (a) Yes. A Slum
Chnm and Improvement Scheme was’
immduud by this Minmry in May, 1956.

(b)) A sitemmient giving the main features
mm b uud on xhe 'rabh of tbe
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to solve the problem of -
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Grievances of Employees in Clerical
Cadre in Natiooal Archive

1996, SHR1 NARENDRA SINGH
BISHT: Will the Miaister of EDUCATION

AND SOCIAL WBLFARE be pleased lo’ "

mate

(a) whother the employees in. Clqncll_ 8
Cadre in National Archives have been work-
‘ing on. the sams post for the last twelve to.
fifioen . yoars and according to the present

. state of affairs, they would rotire ‘on _the
_' mnepm, : . . Yo

" not be able to
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) whether ahnut 100 mpomhm}'

beon Greated, onthe.. ‘nou-ministerial side

and  ngrion .. the -ministeriul . side,

' ._multina mors mrk-load ontMAdmilm- :
: trﬂionducmmionnfmwms,md

fnﬁwiﬁm‘m m ﬁ ﬂ”

(e) iho, whather the G:mmment pro.\.

‘poses 10 oreate mew  posts on proportioun
-basis on Admdmutivc lida nuo‘!

THB MINISTER OF S'I'ATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THRE

 DEPARTMENT OF CULTURE (PROF 8.
"NURUL - HASAN): (8) It is true thata

-aumber of employees borne on the clerical
cadro of the National ‘Archives of India are
working on the same post - for a number of
years, and have very meagre chances of
fuither promotion. This is largoly due to.
the fact that the number of higher posts to
which they “are eligible for promotion are
limited. This situation is mot peculiar to~
this office alone but prevails in other offices
of the Government of India aiso.

(b) The clerical staff has submitted -
representations domanding inter alia upgrad- .
ing of posts of Lower Division Cierks and
Upper Division Clerks to those of Eppsr
Division Clerks and Assistanis respectively;
making them eligible for promotion to some
of the posts on technical side and angmenta-
tion of the strength of the clerical staff in
varipus, grades ' to. cope with the increased
clerical work arising .out of the appointment
of additional technical staff for the imple-

'mmion of the Pun schemes.

- 4Q) The request of the :tnﬂ' for mcludmg _
them in the field of promotion to - technical
posts ‘could not be acceddd to as withoat
reqnims ‘tochinical qualifigations they will
‘petform the duties of those
techaical posty, It has also not beea possible
to accept their demand for upgeadiag of the
posts merely for pmvidin: ‘them avenuss of
promotion. ‘However, \the. question of crea-

tion of additional clerical’ posts in the higher
' gride - neoded ‘in eoumion .
s inmaed “activitios  of ‘the n-pmmm

: (b) wmnhur these employm havo tub-'
‘ mimd their sepresentations to the Admiinis- .-

‘with . the
under ' the - vatioiss Pino schemes 4 nnder
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